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MINISTRY OF ENVIRONMENT AND FORESTS 20. Secretary, Ministry of , —Member 

NOTIFICATION Panchayati Raj 

New Delhi, the 12th October, 2012 21, Director, Wildlife Preservation, “—Member,"; 

§.0. 2556(E).—In exercise of the powers conferred s of Bavieonmitand 

by sub-sections (1) and (2) of Section 38L of the Wild Life 

(Protection) Act, 1972 (53 0f 1972), the Central Government 

hereby makes the following further amendments in the 

notification of the Government of India in the Ministry of 

Environment and Forests number $.0. 1403(E), dated the 

4th September, 2006, narhely :— 

In the said notification,— 

(a) for serial numbers 1 and 2 and the entries relating 

thereto, the following serial numbers and entries shall be 

substituted, namely :— ‘ 

*1, ‘The Minister of State 

(Independent charge) in 

charge of the Ministry of 

Environment and Forests 

2. Vacant —Vice-Chairperson;”; 

(b) for serial numbers 14 to21 and the entries relating 

thereto, the following serial numbers and entries shall be 

substituted, namely :— 

“14, Secretary, Ministry of 

Environment and Forests 

15. Director General of Forests 

and Special Secretary Ministry 

. of Environment and Forests 

16. Secretary, Ministry of Tribal 

Affairs 

17. Secretary, Ministry of Social 

Justice and Empowerment 

18. Chairperson, National Commis- —Member 

sion for the Scheduled Tribes 

19, Chairperson, National Commis- —Member 

sion for the Scheduled Castes 

—Chairperson 

—Member 

—Member 

—Member 

—Member 

(©) fo_rserhlnmnbersllm”mdlhc entries relating 

thereto, the following serial numbers and entries shall be 

substituted, namely :— 

w8, Joint Secretary and Legislative  —Member 

Counsel, Legislative Department, 

Ministry of Law and Justice 

29. Additional Director General of ~ —Member 

Forests (Project Tiger), Ministry ~ Secretary”. 

of Environment and Forests 

F. Ng,i 5+25/2009-NTCA] 

Dr. RAJESH GOPAL, Addl. Dircctor General of 
Forcsts (Project Tiger) 

Note :—The principal notification constituting the National 

. Tiger Conservation Authority was published in 

the Gazette of India, Extraordinary vide 

notification number S.0. 1403 (E), dated the 

4th September, 2006 and subsequently amended 

as follows i— 

1. 5.0. 1889(E), dated the 2nd November, 2006; 

2.5.0.981(E), dated the 13th June, 2007; 

3, No. 15-25/09NTCA. - published in the Gazette 

of India Extraordinary, Part 111, Section4, dated 

the 4th September, 2009; 

4, No. 15-25/09-NTCA. - published in the Gazette 

of India Extraordinary, Part |11, Section 4, dated 

the 17th September, 2010; and 

5. S.0. 1440(E), dated the 23rd Junc, 2011. 

6. 5.0. 2276(E), dated the 215t Scptember, 2012. 
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